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* in the Depariment of Communications
(Prof. Sher Singh) : (a) Not vyet.

(b) It is expected to be put to use in
about six months time.

CENTRAL ASSISTANCE TO TAMIL
NapU ror BANANA CULTIVATION

8160. Shri Nanja Gowder : Will the
Minister of Food and Agriculture be
pleased to state :

(a)*whether the Banana production in
Tamil Nadu is facing difficulties for want
of assistance for its growth and better
yield ;

(b) the steps taken by Central Govern-
ment to assist the Banana cutivation in
Tamilnadu ; and

(c) whether Tamil Nadu Government
has asked for some assistance 7

The Minister of State in the Ministry
of Food, Agriculture, Community De-
velopment and Cooperation (Shri Anna-
Sahib Shinde) : (a) No, Sir. But there
is scope for help for increasing the produc-
tion.

(b) Under the general fruit develop-
ment Scheme, long-term loan at the rate of
Rs.1,000 per acre is available to the fruic
growers, through the State Governments,
for banana cultivation. A Centrally Spon-
sored Scheme for production of bananas
for export has been formulated for imple-
mentation during the 4th plan in banana
growing states including Tamil Nadu.
Under ths scheme, assistance will be avail-
able to Tamil Nadu State for cultivation of
bananas for export purposes. In addition,
enhanced loans are also provided by the
State Government under their Banana
Package Programme for export purposes,
through the institutional resources.

(c) Yes proposal is under active consi-
deration.
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CALLING ATTENTION TO
MATTER OF URGENT
PUBLIC IMPORTANCE

ReporTED DECISION OF BHUTAN TO
APPLY FOR MEMBERSHIP OF
THE UNITED NATIONS
ORGANIZATION.

Bhri Indrajit Gupta (Alipore) : Sir, I
call the attention of the Minister of Ex-
ternal Affairs to the following matter of
urgent public importance and I request that
he may make a statement thereon :

The reported decision of Bhutan to
apply for membership of the

United Nati Organizati
The Minister of External Affairs (Shri
Dinesh Singh) : The House is aware that
the question of Bhutan's entry intc the U.
N. was discussed by the King of Bhutan
with the Prime Minister during his visit
to India in 1966 and in reply to Lok Sabha
question No. 7 on 25th July, 1966 it had
been stated that the Government would
give sympathetic consideration to Bhutan's
desire to become a member of the U. N.
at the sppropriate time. About a year
la*er, on 5th Jome, 1967, in reply to Lok
Sabha question No. 300 on the subject,
the Minister of External Affairs stated that
the Government of India would be happy
to sponsor Bhutan for the membership of
the U. N. and other in.crnational bodies
when Bhutan expressed her readimess to
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assume the responsibilities and obliga-
tions of such membership. This is our
position.

2. The statement of the King at his
press conference in Bhutan on 25th April,
1970, in response to questions put to him
by journalists flows from this understanding.
The question of Bhutan's entry into the
U. N. has also been subject of discussion in
the Tsongdu, i.e. Bhutan's National Assem-
bly. The Tsongdu adopted a resclution in
1969 to appeal to the Government of India
and the U.N. General Assembly for Bhuian’s
entry into the U. N. in September, 1970.
The Government of India propose to hold
further discussions with the Gover
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“One of the biggest problems for
Bhutan when it joined the U. N.
would be the question of diplo-
matic relations. For a few years
we will not have any embassies.”

This .is what he says. And then it
says :

‘““He had not yet looked for any eco-
nomic aid from outside India.”

I do not know whether there is any
significance to the word ‘yet’ bere. In
other words, if India does not come for=
ward with all the economic aid which Bhu-
tan requires—and we are capable of givin‘
that—Bhutan may be compelled to look
elsewhere. Further on, the King is quoted

of Bhutan as desired by them in the near
future.

Shri Indrajit Gupta : Mr. Speaker, Sir,
this statement is not as unequivocal as we
would like it to be. Bhutan is a close
neighbour of ours and I believe that the
present King of Bhutan is a sincere friend
of India. This is a very strategic area ;
as you know, to the east of Bhutan across
the Chumbi valley lies Sikkim and further
to the west is Nepal. Sir, in this state-
ment the Minister has referred to an earlier
statement made 3 years ago in which he
says that " India would be happy to sponsor
Bhutan for the membership of the U. N.
and other international boldies when Bhutan
expressed her readiness to assume the res-
ponsibilities and obligations of such mem-
bership. This is our position  That
means, according to this statement of the
Minister, Bhutan has not yet expressed
her readiness to assume the responsibilities
and obligations of such bership. When
she does this then we will be happy to
sponsor her membership. In the tail end
of the statement he says : ““The Government
of India propose to hold further discussions
with the Government of Bhutan as desired
by them in the near future.” Sir, Bhutan
is a sovereign and independent country
and I am afriaid if we do not come forward
unequivocally to sp her bership
of the U. N. somebody else may do it. I
hope the Minister realises that. In the
Press statement or the Press conference held
by the King of Bhutan in Thimpu on the
26th April, the King is quoted as having
said this :

8s having said :

“Bhutan would have to open its win-
dows to the outside world in
future, but not too quickly. We
have to go slow about it. We
know the fate of countries that
opened up too quickly and ex-
posed themselves to foreign cons-
piracies.”

Thetetore, in the background, where
w+ know thet this whole area is so vital for
the sirwiegic defence of our country, why
1# 1 that the Government of India is still
scmewhat hesitant and is not coming for-
wiitd fullthroatedly to say that we will
sponsor Bhuian's membership, give all
the assistance she requires and do every-
thing else that is necessary to establish
closer relations with Bhutan ? I say this
because there was lot of talk for the past
10 years and nobody knows exactly from
where that talk has emanated about the
setting up of a Himalayan federation con-
sisting of Bhutan, Sikkim and Nepal. I
suspect that there is some foreign hand
behind this propaganda that is geoing on.
It is very good the King has said that Bhu-
tan has no intention of joing such a federa-
tion. This area is one where a number
of foreign powers are constantly trying to
interfere, spread their influence and es-
tablish various kinds of bases. Have we
forgotten that only a few years ago in this
very area in a place which does not belong
to any other country but to us, that is,
Kalimpong, a foreign espionage base was
unearthed ?  We all know about it and what
trouble it caused at that time.
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So, what I am saying is that keeping this
broader interest of India in view in the whole
area, and remembering that in Sikkim though
there is a King there—Chogyal—who also
professes friendship with us. But, any-
body who goes to Gangtok knows the pro-
paganda that is going on there in the Sikki-
mese Press. Anti-India propaganda is all
linked up with the palace and everybody
in Gangtok will tell you that. And we
know that the Chogyal’s American queen—
Gyalmo—only a few years ago wrote a big
article in some American journal trying
to claim historically that Darjeeling Dis-
trict was a part of Sikkim and should be
restored to Skkim. I am very sorry to
say that instead of having a broader view
of the whole area, the Government of India
is going on encouraging the Chogyal instead
of trying to see whether some democratic
forces are developed inside Sikkim which
can have friendship with India and stand
against the Chogyal.

Therefore, in view of all this and the
very delicate nature of this area, I would
request the Minister to tell us that on this
question of Bhutan which has now ex-
pressed their desire to join the United
Nations, why are they not more categorically
stating that they are prepared to sponsor
their membership and do everything else
by way of giving ecnomoic assistance and
s0 on and to see that our friendly ties are
cemented and we can keep Bhutan firmly
as our friend and an ally on our side ?

Shri Dinesh Singh : I entirely share the
Member’s sentiments fegarding Bhutan.
We have very firendly relations with Bhu-
tan. We would wish to further strengthen
them and give them any assistance we can
to the best of our capacity.

So far as the question of their admission
to the United Nations is concerned, I should
like to assure categorically that it is not our
desire to withhold the admission of Bhutan
into the United Nations a moment longer
than they themselves wish to do. What
I had stated in my statement was that this
position is not a new one. As far back as
1967, we had informed this House that we
were ready to sponsor Bhutan for the mem-
bership to the United Nations any time that
she wishes. Even in the press report which
the hon. Member has read out, the King
himself has stated that he would discuss

this issue with India’s Foreign Minister,
Shri Dinesh Singh who was expected here
late next month at the invitation of the King
and this is exactly the position that I have
repeated in the statement that I have read
out and I would therefore like to assure the
hon. Member that we are ready to spon-
sor Bhutan's membership to the United
Nations at any time that they wish. They
have expressed a wish that they would
like to seek admission into the United Na-
tions and this is the matter which we have
to discuss with them. There is no doubt
aboutit. Itisclear that we shall very gladly
do it : all the details that are required will
be discussed by the two Governments.

Regarding the question of the Himala-
yan Federation, it has already been stated
by the King himself that he has no desire to
join any such body if there is any body under
contemplation.

As regards the situstion in Sikkim, our
Treaty relationships with Bhutan and Sikkim
are different. We have certain obligations
in Sikkim more than we have in Bhutan.
But, I would beg the hon. Member not to
cast any sspersions on the Chogyal. We
have very good relations with Sikkim ; it is
our desire mot to interfere in their inter-
nai affairs but to work with them along with
the Treaty obligations that exist.

Shri Indrajit Gupta : What about the
economic assistance which the King has
specifically stated ?

Shri Dinesh Singh : I said in the begin-
ning that we would go on giving assistance
to Bhutan to the best of our capacity. Re-
garding that specific question, I believe,
that therfe was pressure from a number of
journalists who were there asking the King
of Bhutan as to why he was not taking assis-
tance from other countries. The King '
tried to say that he did not require it aa
all his requirements were being met by
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in the Universal Postal Union. In 1967
Bhutan sent a team of observers to the
U. N. When the present Prime Minister

visited Bhutan she had gone on record as

having assured the king and the people of
Bhutan that India would very enthusias-
ticaliy gponsor Bhutan to U. N. mem
bership. When we consider the appiiea-
tion of Bhutan for membership of the U.N.
we have to keep in the backyround the
1940 perpetual agreement, artirle 2 of which
says :

“The Government of Bhutan agrees
to be guided by the advice of
the Government of India in re-
gard to the conduct of external re-
lations.”

The reply to the question put by Mr.
Indrajit Gupta does not make an unequi-
vocal statement to the effect that we are
not a'lowing any other country to sponsor
membership of Bhutan to the United Na-
tions, Ishould like the Minister to be more
categorical and assure us that India is going
to sponsor Bhutan for membership in the
U. N. Secondly, cerlain economic aid had
been asked for by Bhutan ; they did so even
recently when our President visited Bhu-
tan. Let us be generous and magnani-
mous in giving whatever economic aid asked
for by Bhutan from India. After all we
have certain moral and legal obligations to~
wards Bhutan., Let us not commit the
mistake of under-estimating the freedom,
independence and consciousness of Bhutan
and f we do so we shell certainly be landing
the entire relationship in grave jeopardy.

Shri Dinesh Singh : The hon, Mem-
ber wanted to make a statement and he has

made it. He has not asked any question.
(Interruption).

Bhri 8. M. Erishna : What about eco-
nomic aid ? 1 wanted an assurance, The
arrogance of the Minister is not matched by
his competence. I have asked two specific
questions : one is whether we can have
a categorical assurance from the Minister
that India is going to sponsor the member~
ship of Bhutan in the United Nations

Organisation. I wanted him to categori-
cally state it. He has not made it cate=
gorical. Secondly, I have asked about the

economic aid.
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Shri Dinesh Singh : If the hon. Mem-
ber had taken the trouble to listen to me
when I was answering the question put by
Shri Indrajit Gupta, he would not have
asked me for 8 more categorical answer,
I do not know what he wants me to say :
that he would bring a paper and I should
sign it? I said we are willing at any mo-
ment, at any time, day and night, o spon-
sor the membership of Bhutan in the United
Nations, I think he will be satisfied.

Shri N, K. Somani (Nagpur) : What
have the night activities to do with this ?
(Interruption).

Mr. Speaker : Order, order.

Shri N. K. Somani : While it is parti-
ally gratifying that the Government of India
has finally persuaded itself as to adopt a
more mature and rational policy towards
Bhutan which in the past at any rate up to
1962 left much to be desired when we
took everything for granted, I am sure we
have to be thankful to the Chinese at least
for this kind of healthy development
(Interruption).

S8hri Nambiar (Tiruchirappalli) : It
is a sin to thank the Chinese. Several Hon.
Members rose—

Mr. Speaker : Order, order.

Bhri N.A. Bomani :—healthy because it
has persuaded this Government to take a
more rational policy towards our neighbour.
MNow, I would like to know, in this context
of healthy development, as to why it took
so long since. 1966 to get Bhutan ad-
mitted into the United Nations : they have
expressed their political and justifiable .
desire since 1966 and did we bother to
find out what were their specific needs :
whether it was in terms of trained per-
sonnel, or was it in terms of funds or any
other direction that Bhutan did not choose
to call itself ready to be admitted to the
United Nations, and whether we offered in
terms of those specific needs that India
would try to meet these mneeds. This
would be my first guestion because this
demand has been more or less specifically
made since 1966, as has been indicated
by the hon. Minister's statement.

Secondly, 1 would like vo know whether,
in view of this development, it will be pos-
sible for us to eeat Bhutan for the forths
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coming September session of the General
Assembly of the United Nations and what-
ever small points that remain to be thrashed
out during the hon. Minister's visit to
Bhutan, would he care to look after all those
problems, so that Bhutan can take its right-
ful place in the comity of nations in the next
session itself ?

Finally, in view of Shri Indrajit Gupta’s
temarks about Sikkim which I partially
share, would the hon. Minister also take the
trouble to go to Sikkim also, when he is
contemplating to visit Bhutan shortly,
because it is a continuation of the same sen-
sitive area, and mot show the same attitude
that we have been showing to Bhutan be-
fore that and to Sikkim up to now ?

Bhri Piloo Mody (Godhra) : Be care-
ful about the boulders,

Shri Dinesh Singh : [ appreciate the
hon. Member’s bubbling enthusiam to
see Bhutan seated in the Uni.ed Nations, but
we must also bear inmind that Bhutan is a
sovereign, independent State, and [ am
not here to answer on behalf of Bhutan
as to when and how she would wish to be
seated in the United Nations. If the hon.
Member would read the statement made by
the King himself, perhaps the position would
be clarified.

Regardng the question of seating
Bhutan this year or not, agsin it is a ques-
tion for the United Nations to consider.
The hon. Member puts it as if it is for us
to dictate terms to the United Nations,
I would beg hon. Members to appreciate
that we are one of the members of the United
Nation ; not the member. So far as the
question of Sikkim is concerned, I do not
know which aspect of the statement of Mr.
Indrajit Gupta the hon. member subscribes
to. I take ir that the hon. member wants
to go on record that he subscribes to 1he
whole of it.

Shri B. K. Tapuriah (Pali) : Did you
not hear him say that he “partially” agrees
with Mr. Indrajit Gupta ? (Interruptions,)
tions.)

Shri Dinesh Singh : So far as the.ques-
tion of Sikkim is concerned, 1 would like
to assure the hon. member that we have an
equal dgs’re to be on friendly terms with

Sikkim. We have been trying within the
limits of our capacity to assist Sikkim in its
economic development. (Inierruplions).

Shri 8. E. Tapuriah : What about my
regarding Naxalite  activiries &

(Inferruptions),

Mr. Speaker : I cannot of listen to any-
body. All of you are speaking simultan-
eously. I will find out time for that also.

Shri Piloo Mody : Five days sgo I
wanted to draw the attention of the House
to Naxalite actioity in Delhi itself, I am
really surprised at the complacency of this
chamber. One of these days we are going
to find a Naxailte under your Chair and we
would not know about it

Mr. Bpeaker : I am not very much
afraid of it. (Interruptions),
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Shri Hem Barua (Mangaldsi) : In
Cachar district of Assam fake currency
notes. (Interruptions).

Mr. Speaker : Will you all please sit
down ? Iam onmy legs. I wil find out
time for discussion on Naxslite activities
also. Now, papers to be lasid on the Table
versunnsanee s (Iniaruptions),




